IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :10-12-2019
Date : 10.12.2019

c.c
Applied For

112031 |10.12. |v- P. K. ¢ o, |COURT jorder ptd. 2019- ia
/2019 [2019 749/2 |BARIK "7 INO. 7 (12-06
No
015
-)
WP (C) CHIEF e(i
, [112032 10.12. |- TAPAN c.o. |JUSTI Order Dtd. 2019- c
/2019 2019 13377 |SWAIN Y+ lcE's |12-05 .
/2019 COURT _f
WP (C) (S
5 112033 [10.12. |- M. GENE Order Dtd. 2019- ia
/2019 2019 11764 MOHAPATRA |RAL 07-22
No
/2019 -)
WP (C) (S
4 112034 [10.12. |- S DAS GENE Order Dtd. 2019- ia
/2019 2019 22760 |°° RAT 08-19 %
/2010 -)
WP (C) éi
5 |112035 [10.12. |- M. GENE Order Dtd. 2019- c
/2019 2019 23625 |MOHAPATRA |[RAL 09-06
No
/2017 0
WP (C) éi
¢ |112036 |10.12. |- S. K. c 0. [COURT Order Dtd. 2019- :
/2019 2019 1323/ [BEHERA Y+ N0, 8 (12-04
No
2016 )
WP (C) ;i
, 1112037 |10.12. |- L. K. c_o. [COURT Order Dtd. 2019- c
/2019 2019 1323/ |NAYAK Y+ N0, 8 (12-04
No
2016 -)




=

=

=

112038 [10.12. ggg;z P. K. c_o. [COURT Order Dtd. 2019- ia
/2019 |2019 BARIK Y INO. 8 |12-04
019 No
-)
(s
FAO— MISC. |ea
112039 [10.12. 370/2 S. K. c.o. |COURT Order Dtd. 2019- APPEA |t
/2019 (2019 SINGH T INO. 8 |12-06 L No
006
SEC. |-
2)
(s
WP (C) ea
112040 [10.12. |- ;ﬁﬂiﬁY < o |COURT order Dtd. 2019- t
/2019 2019 6764/ 7 INO. 8(12-09 No
SAHU
2014 -
2)
(s
WP (C) ea
112041 |10.12. |- K. P. c.o. |COURT Order Dtd. 2019- t
/2019 2019 6764/ |BEHERA T INO. 8 (12-09 No
2014 -
2)
(s
WP (C) ea
112042 |10.12. |- MANAST c.o. |COURT Order Dtd. 2019- t
/2019 |2019 6335/ |SETHI ‘Y INO. 8 |12-04 No
2016 -
2)
(s
WP (C) ea
112043 |10.12. |- A. K. c.o. |COURT Order Dtd. 2019- t
/2019 |2019 25417 |JETHY ‘Y NO. 1(12-03 No
/2014 -
2)
(s
WP (C) ea
112044 [10.12. |- B. K. <o ESURT Order Dtd. 2019- £
/2019 |2019 13/20 |ROUT c : 12-06 No
22
15 -
2)
(s
WP (C) ea
112045 [10.12. |- K. K. <o ;gURT Order Dtd. 2019- t
/2019 |2019 21074 |JENA c 22' 11-29 No
/2016 -
2)
(s
ABLAP ea
112046 |10.12. |L- P. K. GENE Order Dtd. 2019- t
/2019 2019 17017 |MOHANTY RAL 11-27 No
/2019 -




N

ABLAP ea
112047 |10.12. |L- P. K. GENE Order Dtd. 2019- t
/2019 (2019 16996 |MOHANTY RAL 11-27 No
/2019 -
2)
(s
WP (C) ea
112048 |10.12. |- TOFAN c.o COURT |Order Dtd. 2019- t
/2019 2019 19066 |PRADHAN ‘Y INO. 8 (12-06 No
/2019 -
2)
(s
WP (C) ea
112049 [10.12. |- o % pas lc.o ;gURg Order Dtd. 2019- t
/2019 2019 24155 |7 7° T OL].D 12-09 No
/2019 -
2)
(s
WP (C) ea
112050 [10.12. |- o % pas lc.o ;gURg Order Dtd. 2019- t
/2019 2019 24153 |7 7 T OL].D 12-09 No
/2019 -
2)
(s
BLAPL ea
112051 |10.12. |- P. N. c.o COURT |Order Dtd. 2019- t
/2019 2019 9925/ |BEHERA T INO. 7 (12-09 No
2019 -
2)
(s
BLAPL ea
112052 |10.12. |- SARAT co COURT |Order Dtd. 2019- t
/2019 (2019 9926/ |KU.JENA T INO. 7 (12-09 No
2019 -
2)
(s
BLAPL ea
112053 [10.12. |- i?gﬁm < o |COURT order Dtd. 2019- £
/2019 2019 9927/ MOHANTY NO. 7 (12-09 No
2019 -
2)
(s
BLAPL ea
112054 |10.12. |- P. R. c. o, (COURT Order Dtd. 2019- t
/2019 (2019 9930/ |NAYAK “TTINO. 7 (12-09 No
2019 -
2)
(s
BLAPL

112055 [10.12. |- ZS%;ZI;?I;I < o [COURT [order Dtd. 2019- =

/2019 2019 9938/ ‘Y NO. 7 (12-09
PAUL No

2019




[ 2)
(s
CRLMP ea
2 1112056 [10.12. |- P K <o ;gURT Order Dtd. 2019- t
6 |/2019 2019 1312/ |MISHRA U : 12-09 No
17
2019 -
2)
| -
BLAPL ea
2 1112057 |10.12. |- COURT |Order Dtd. 2019- t
7 /2019 |2019  |og939, [S- ROUT  1C.O- iy 5112209 No
2019 -
2)
| -
CRLMP ea
2 1112058 |10.12. |- s coas oo ;gURT Order Dtd. 2019- t
8 /2019 [2019  |1663/ 009 12-09 No
2019 -
2)
| -
BLAPL ea
2 1112059 |10.12. |- GANESH < o [COURT jorder Dtd. 2019- t
9 /2019 [2019  |9945/ |saHOO O lNo. 7 112-09 No
2019 -
2)
| -
BLAPL ea
3 1112060 [10.12. |- R. C. < o [COURT jorder Dtd. 2019- t
0 |/2019 (2019 9946/ |MOHARANA T INO. 7 (12-09 No
2019 -
2)
| -
CRLMP ea
3 1112061 [10.12. |- s coas  leo ESURT Order Dtd. 2019- £
1 /2019 |2019  |1664/ 000 J12-09 No
2019 -
2)
| -
We (C) WRIT ia
3 1112062 [10.12. |- p. R. GENE Order Dtd. 2017- e oo
2 |/2019 [2019 13353 |SWAIN RAL 11-27
/2017 H=5 |
21
)
(s
ea
3 1112063 [10.12 R COURT |5 der Dtd. 2019- t
3 |/2019 |2019  [1611/ |PURU JENA [C.O.NO. o g e
2019 7 R
21
)
3 (112064 [10.12. [wp(c) [p. R. GENE Order Dtd. 2019- (s
a /2019 |2019 |- SWAIN RAL 11-29 N




w

IS

17454 t
/2019 No
21
)
(s
ea
CRLMP
112065 |10.12. |- K C ;gURT Order Dtd. 2019- ;O
/2019 [2019 1489/ |TRIPATHY 19 i2-09 N
2019 o
)
(s
ea
CRLMP
112066 |10.12. |- H K ;gURT Order Dtd. 2019- ;O
/2019 [2019  |581/2 |[MALLICK TR r2-09 N
019 o
)
(s
WP (C) ia
112067 [10.12. |- s K DR |Order Dtd. 2019- o
/2019 [2019  |16497 |[MOHANTY "y 12-09 N
/2019 o
)
(s
WP (C) ia
112068 [10.12. |- s c COURT |order Dtd. 2019- o
/2019 [2019  |22265 |SUNDARA “INo. 9 ]12-09 N
/2019 o
)
(s
BLAPL ia
112069 [10.12. |- COURT |Order Dtd. 2019-
/2019 |2019  |9954, [T+ R- DAS “INo. 7 |12-09 e
2019 o
)
(s
ea
BLAPL
112070 [10.12. |- 2QiKﬁ¥LAN COURT |order Dtd. 2019- ;O
/2019 [2019  |9955/ “INo. 7 |12-09
2019 PAUL -
21
)
(s
WP (C) ea
112071 |10.12. |- o MALLICK ESURT Order Dtd. 2019- £
/2019 [2019  |24113 TR 12-09 No
/2019 -




L -
BLAPL ia
4 1112072 [10.12. |- H. K. c_o. [COURT Order Dtd. 2019- %
2 /2019 |2019 9958/ |PATRA Y+ N0, 7 112-09 3
2019 1
)
(s
BLAPL ia
4 1112073 [10.12. |- P. C. c_o. [COURT Order Dtd. 2019- %
3 /2019 (2019 9965/ BEHERA T NO. 7 12-09 -
2019 1
)
(s
WP (C) ia
4 1112074 [10.12. |- P K c o, PR Order Dtd. 2019- o
4 /2019 (2019 6855/ [MOHANTY Pl 12-09 2
2018 1
)
(s
BLAPL ia
4 1112075 [10.12. |- M. K. ¢ . |cOURT jorder ptd. 2019- %
5 /2019 (2019 9990/ |PANI T NO. 7 12-09 -
2019 1
)
(s
ea
4 |112076 |10.12. 525;2 ANASUYA GENE Order Dtd. 2017- giigc ;O
6 /2019 [2019 LENKA RAL 10-25
017 H-9 |-
51
)
(s
ea
BLAPL
4 112077 |10.12. |- Eiﬁif < o [COURT [order Dtd. 2019- ;O
7 /2019 (2019 9966/ Y+ No. 7 112-09
5019 |BARIK -
51
)
(s
ea
WP (C)
COURT WRIT |t
4 1112078 [10.12. |- Order Dtd. 2019-
s l/2019 |201s 1730 |S K NAYAK [c.o.[vo. [D7FC BRANC |No
/2019 17 H=3 =
14
)
4 |112079 |10.12. [PLAPL Iy k. < o [COURT [Order Dtd. 2019- s
9 /2019 [2019 9970, |[SATAPATHY |~"7 |NO. 7 [12-09 c




(€]

ul

2019 No
14
)
(s
ea
CRLMP
112080 [10.12. |- o Ao ;gURT Order Dtd. 2019- ;O
/2019 (2019  |463/2 9 12-09 N
018 s
)
(s
ea
WP (C)
112081 [10.12. |- s pasn ;gURg Order Dtd. 2019- ;O
/2019 [2019 24423 [°° - |NO- 315 09
/2019 OLD -
14
)
(s
ea
WP (C)
112082 |10.12. |- A. ;gURT Order Dtd. 2019- ;O
/2019 (2019  |22732 |MOHANTY - N0 o 09
/2019 7 -
14
)
(s
BLAPL ia
112083 [10.12. |- M. R. COURT |Order Dtd. 2019- o
/2019 |2019  |9971/ |SAHOO “INo. 7 112-09 N
2019 s
)
(s
BLAPL ia
112084 [10.12. |- SARAT COURT |Order Dtd. 2019- -
/2019 (2019  |9921/ |[DASH " INo. 7 [12-09 e
2019 s
)
(s
ea
WP (C)
112085 [10.12. |- A. ;gURT Order Dtd. 2019- ;O
/2019 [2019  |22733 |MOHANTY - NO- o 09
/2019 T -
14
)
(s
ea
WP (C)
112086 [10.12. |- A. ;gURT Order Dtd. 2019- ;O
/2019 2019 22735 |MOHANTY Tl [12-09 ~
/2019




(o)}

BLAPL ia
112087 [10.12. |- GANESH COURT |Order Dtd. 2019- %
/2019 [2019 9972/ |SAHOO *No. 7 (12-09 3
2019 4
)
(s
BLAPL ia
112088 [10.12. |- B.B. COURT |Order Dtd. 2019- .
/2019 [2019  |9919/ |MALLICK " |No. 7 12-09 e
2019 4
)
(s
BLAPL ia
112089 [10.12. |- B.B. COURT |Order Dtd. 2019- o
/2019 2019 9933/ |MALLICK " NO. 7|12-09 -
2019 4
)
(s
BLAPL ia
112090 [10.12. |- B. COURT |Order Dtd. 2019- %
/2019 2019 9976/ |MOHANTY " NO. 7|12-09 ~
2019 4
)
(s
BLAPL ia
112091 [10.12. |- SAMIR COURT |Order Dtd. 2019- %
/2019 [2019 9983/ |BARIK “NO. 7 /12-09 3
2019 4
)
(s
BLAPL ia

112092 [10.12. |- COURT |Order Dtd. 2019-
/2019 [2019 9908, |P-K-JENA *No. 7 /12-09 No
2019 4
)
(s
BLAPL ia
112093 [10.12. |- 5 bas COURT |Order Dtd. 2019- %
/2019 [2019 9988/ |°° *NO. 7 (12-09 3
2019 4
)
BLAPL (s
112094 [10.12. |- Eiﬁiip COURT |Order Dtd. 2019- ea
/2019 [2019 9910/ | Ty “NO. 7 /12-09 t
2019 No




14
)
(s
BLAPL ia
6 1112095 [10.12. |- COURT |Order Dtd. 2019-
5 |/2019 2019|9911/ |F-K- FANI [C.O-lyqy 5 l12-09 e
2019 iy
)
(s
ABLAP COURT CRMIN ia
6 112096 [10.12. |- b s pas  c.o. o g |order ptd. 2019- AL |
6 /2019 |2019  |2702/ |F-°: e A (AR MISC-
2019 OLD 2 N
10
)
(s
BLAPL ia
6 112097 |10.12. |- A.K. < o |COURT jorder Dtd. 2019- N
7 /2019 |2019  |9912/ |MISHRA O No. 7 (12-09 :
2019 o
)
(s
BLAPL ia
6 112098 [10.12. |- COURT |order Dtd. 2019-
8 /2019 |2019  |9920/ |T-R- PAS 1C-O-lys 911209 No
2019 o
)
WRIT (S
WP (C) ERANC ia
6 112099 [10.12. |- MR.S.C.DA | |COURT Order Dtd. 2019- DIV INo
9 |/2019 |2019  |15343 |sH O N0, 3(12-09
/2019 SION |-
BENCH |10
) 2)
(s
ea
BLAPL
7 1112100 |10.12. |- iiﬁiﬁp < o |COURT order Dtd. 2019- ;o
0 /2019 |2019  |9904/ O N0, 7 112-09
2019 BARIK -
10
2)
L -
ea
WP (C)
7 1112101 |10.12. |- o sma o ;gURg Order Dtd. 2019- ;o
1 |/2019 |2019  |18825 (0. NO- 315 09
/2019 OLD -
10
2)
7 [112102 [10.12. [WwP(C) |[M.N.MOHAN [C.O.|COURT [order Dtd. 2019- | (s




N

~J

~J

~J

019

/2019 [2019 |- TY NO. 3[12-09 ca
24361 OLD t
/2019 No
10
2)
(S
BLAPL ia
112103 |10.12. |- N. K. COURT |Order Dtd. 2019- e
/2019 2019 9898/ |SATAPATHY “lNo. 7 |12-09 .
2019 Lo
2)
WRIT | (8
WP (C) CHIEF ERANC ia
112104 10.12. |- JUSTT |Order Dtd. 2019-
/2019 |2019  |24032 [°-K- SAHU “lcE's |12-06 et i
/2019 COURT RENCH |11
) 0)
(S
WP (C) CHIEF ia
112105 |10.12. |- JUSTI Order Dtd. 2019-
/2019 |2019  |14774 [°-K- SAHY “lcE's [12-04 e
/2019 COURT 11
0)
(S
WP (C) CHIEF ia
112106 |10.12. |- JUSTI Order Dtd. 2019-
/2019 |2019  |14774 |T- FANDR “lcE's [12-04 e
/2019 COURT o
0)
(S
CRLRE ia
112107 |10.12. |v- B. R. COURT |Order Dtd. 2019- e
/2019 2019 778/2 |MOHANTY “lNo. 7 |12-09 3
019 1
0)
(S
STREV CHIEF ia
112108 |10.12. |- JUSTI Order Dtd. 2019-
/2019 2019  |95/20 |°-K- SAHU “lce's |12-04 No
19 COURT »
0)
CRLRE ;i
112109 [10.12. |v- A. K. DR  |Order Dtd. 2019- N
/2019 2019 630/2 |[MOHANTY I |12-09 e




[e0)

o0}

[e0}

\100|

(s
ea
WP (C)
112110 [10.12. |- . 2087 lorder pra. 2010- -
/2019 [2019  |24015 SN 2 12-09 ©
/2019 OLD -
11
0)
(s
ea
WP (C)
112111 [10.12. |- P.K. Fo0%7 lorder pra. 2019- el A8
/2019 (2019  |22424 |MISHRA N9 311509
/2019 OLD B-2 -
34
)
(s
ea
e (C) COURT £
112112 [10.12. |- MR.P.C.CH FoORY lorder Drd. 2019- e
/2019 [2019 24115 |HINCHANI TLoL T |12-09
/2019 OLD -
34
)
(s
ea
WP (C)
112113 [10.12. |- ‘o Em FoORY lorder Drd. 2019- o
/2019 2019  |24021 - N9 3 115-09
/2019 OLD -
34
)
(s
ea
WP (C)
112114 [10.12. |- T wam FoORY lorder Drd. 2019- e b
/2019 |2019  |24691 |7-F: - N9 3 115-09
/2019 OLD H-4 -
17
)
(s
ea
WP (C)
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112135 |10.12. |- o sEm ;gURg Order Dtd. 2019- ;O
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